
THE GAUHATI HIGH COURT AT GUWAHATI
(TUCTI COUNT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.Vu-76/ 2O2t I 49561 A

From SmU Jayashree Bora,

Joint Registrar (Mgilance),

Gauhati High Court,

Guwahati.

To,

A
Dated, Guwahati the June, 2024.

Sub: Extensaon of eamed leave.

Ref:- Your letter No.DJCH,I-5l2024l1245 dtd. 03.06.2024.

Sir,

Wthreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen
granted extension of earned leave for ten days from 11.05.2024 lill 20.06.2024,

itong with station leave permission, subject to submission of your leave application in

prescribed format.

Yours faithfullY,

sLt
JT. REGISTRAR (VIGITINCE)

Memo No.Hc.vu-76/2o21l49s7-49s8/A. dated 4 ., 6 , L : z-q

Copy to:-

1. The Principal Accountant General (A&Q, Assam, Guwahati for information.

Shri C. ChaturvedY,

District & Sessions Judge,

Chirang, Kaialgaon.

The Project Manager, Gauhati High Crurt.{ 0

4-


